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Central Administrative Tribunal 
Principal Bench: New Delhi 

 
C.P. No. 55/2020 

in 
O.A. No. 4330/2017 

 
This the 4th day of October, 2021 

 
Through Video Conferencing 

 
Hon’ble Ms. Manjula Das, Chairman 
Hon’ble Mr. Mohd. Jamshed, Member (A) 

 
1.  Dr. Sukhvir Singh 

Aged 59 years  
S/o Sh. Krapal Singh 
R/o : 5C, Press Block, Behind Vidhan Sabha, 
Civil Lines, Delhi. 
 

2.  Dr. Pradeep Kumar Srivastava, 
60 years 
S/o Shri Bijai Kumar Srivastava 
R/o 2/18, Flat No.100, Sector-2, 
Rajendra Nagar, Sahibabad, Ghaziabad. 
 

3.  Dr. Rudra Kumar Das Gupta 
Aged about 61 years  
S/o S.K. Das Gupta 
R/o B-406, Sagar Appt., Sector 62, Noida. 
 

4.  Dr. Sh. C.S. Suri Babu 
Aged about 60 Years   
S/o Late Shri C. Mahadeva Sastry 
R/o F-1 Rahul Sukruti Apartments, Durai, 
Sampath Road, Chinmaya Nagar, 
Near Kumaran Nagar, Chennai-600092. 
 

5.  Dr. K.L. Ramesh 
Aged about 60 years  
S/o Shri Obaiah 
R/o Flat No.37/25, 2nd Floor, 
Old Rajendra Nagar, 
New Delhi-110060. 

 
6.  Dr. T.G. Thomas 

Aged about 59 years  
S/o Shri K. George 
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R/o 119, SFS Flats, 
Dr. Mukherjee Nagar, Delhi. 
 

7.  Dr. Kalpana Baruah 
Aged about 57 years  
D/o Late H.N. Baruah 
R/o E-115, Pragati Vihar, 
Hostel Lodhi Road, New Delhi. 
 

8.  Dr. R. Rejendran 
Aged about 57 years  
S/o Shri P.G. Rama Chandran Nair 
R/o Kadampattukouam, Paripally P.O., 
Kollam District, 
Kerala State. 
 

9.  Dr. K. Regu 
Aged about 56 years  
S/o Late Shri M. Kunjupillai 
3rd Floor, Kendriya Bhavan, 
M.S. Baburaj Road, 
Kallai, P.O., Kozhikode, 
Kerala-03. 
 

10.  Dr. Roop Kumari 
Aged about 54 years  
D/o Late Ann Singh 
R/o 47/10, Rajpur Road, Delhi-54. 
 

11.  Dr. Sunil Kumar 
Aged 55 years  
S/o Shri Krishan Lal 
R/o CRI Kasauli (HP). 
 

12.  Dr. Ram Singh 
Aged about 54 years  
S/o Late Shri Ulpat Singh 
R/o 504, Maa Bhagwati Complex, 
Boring Road, Patna. 
 

13.  Dr. Sriniwas Rao 
Age 59 years  
S/o Late D.S. Rao 
R/o Plot No.58, H.No.42-267, 
Sramik Nagar, Hyderabad. 
 

14.  Dr. Shaukat Kamal 
Aged about 51 years  
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S/o Shri K.A. Karimi, 
R/o Muzafferpur (Bihar). 
 

 
15.  Dr. Shyamal Biswas 

Aged about 67 years  
S/o Late Ranjit Biswas 
R/o No.7, 10th Cross, Monoraynapaly, 
R.T. Nagar, P.O. Bangalore-32. 
 

16.  Dr. Ashok Kumar Mukhopadhyay 
65 years  
S/o Late Amiya Kumar Mukhopadhyay 
R/o 5/3, Cornfield Road, Kolkata-700019. 
 

17.  Dr. U.V. S. Rana 
64 years  
S/o Late Shri Attar Singh 
R/o H-28, G.S. Apartment, Rohini, 

  Sector 13, Plot 38, Delhi-85. 
 
18.  Dr. V.K. Raina 

Aged about 65 years  
S/o Late Shri G.N. Raina 
R/o B-22, Jaishiv Apartments, West Enclave, 
Pitampura, Delhi-110034. 
 

19.  Dr. Kuldip Singh Gill 
  64 Years  

S/o Shri Pritam Singh Gill 
R/o B-1789/2, Shastri Nagar, Delhi-52. 
 

20.  Dr. Aravind Rai 
Aged about 62 years  
S/o Shri Krishan Kumar Rai, 
Flat No.1405, Merrigold Tower, Sector 108, 
NOIDA Expressway, NOIDA-UP. 
 

21.  Dr. S.N. Sharma 
61  years  
S/o Shri Parkash Chand 
R/o Flat No.201, B/2, 

  Sector-17, Rohini, Delhi. 
 
22.  Dr. Kaushal Kumar 

Aged about 64 years  
S/o Late Shri Jainty Prasad 
R/o 17/2 Bhola Nath Nagar 
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(Behind Mother Dairy Booth) 
Shahdara, Delhi-110032. 

…Petitioners 
 

(By Advocate: Mr. Rajesh Chauhan for Mr. Sachin 
Chauhan) 
 

Versus 
 

1.  Ms. Preeti Sudan,  
  Secretary,  
  Ministry of Health & Family Welfare 
  Nirman Bhawan, New Delhi  
 
2. Dr. (Prof.) Rajiv Garg, 
  Director General of Health Services,  
  Ministry of Health & Family Welfare, 
  Nirman Bhawan, New Delhi. 
 
3. Sh. Rakesh Kumar Gupta 
  Secretary, 
  Union Public Service Commission, 
  New Delhi. 
 
4. Sh. P.K. Gupta,  
  Secretary,  
  Department of Personnel and Training, 
  (DoP&T), North Block, Central Secretariat,  
  New Delhi, Delhi - 110001 

  …Respondents 
 
(By Advocates: Mr. R.V. Sinha and Ms. Neetu Mishra 
for Mr. K.M. Singh) 
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ORDER (ORAL) 
 

Hon’ble Ms. Manjula Das, Chairman 
   

This Contempt Petition has been filed against 

the alleged non-compliance of the order dated 

08.12.2017 passed by this Tribunal in O.A 

No.4330/2017. 

 
2. The respondents have filed their compliance 

affidavit. 

 
3. After going through the record, we find that the 

Tribunal’s order dated 08.12.2017 has been 

complied with by the respondents. Accordingly, the 

Contempt Petition is closed. However, liberty is 

granted to the petitioners to approach the Tribunal, 

if their grievance still subsists, by filing a fresh OA.   

  

 
(Mohd. Jamshed)    (Manjula Das)                                                                                                                                                                                                        
     Member (A)         Chairman 
  
/vinita/mbt/ 

   


